0.4 .NG.1400 of 1993,

T ;
IN THE CENTRRL ADMINISTRATIVE TRIBUNAL HYDERAB;Zi;i£§§>H;i;§A

Betwesn ‘ Dated: 11.111.93
NJRamakrishna: wadl Applicant i
‘ And
1@7 The Director, Central Research Institute, for Dryland Agri-
culture, 3antoshnagar, Saidabad post, Hyderabad. . —

23 Senior Administrative Officer, Central Research Instituts
- for Dryland Adgriculture, Santoshnagar, Saidabad post, Hydd -

o
[ X4

ShriJ AJNageswara Rao, Junior Clerk, Gunegal Ressarch Farm,
Gunegal, R.R.Districts =~ — _—"

owel Respondenta

Counsel for the Applicant : Sri,! V.Wenkateswara Rao
Counsel for the Respondents :+ Sri, Suryanarayana Sastry for
Sri. E+Madan Mohan Rao, SC for
CSIR _ -
CORA M3 . | |
Hon'ble Mrs T.Chandrasekhar Reddy, Judicial Member
The Tribupal made the following order:= —_

Heard both.the sides. Shri Suryanarayana Sastry
for Shri. E.Madan Mohan Rao takes notice of this 0.A. on behalf
of respondents 1 and 2,0 List this OA for admission befaore
Division Bench on 12.11.1993.

24 _ After hearing beth sides as an interim measurs we
dirasct Respondsnts 1 and 2 to maintain status-quo with regard
te the applicant who is transferrad from Hayathnagar Research
Farm(HRF) to Gunegal Research Farm, R.R.District, Until tomorrou.

3 ' *Dasti' with regard to notice to Respondent No.d
is permittadd - —

-

Deputy Registrar{Jdudle)

HffTﬁ%

Co to:=-

nyTha Director, Central Research Institute for Oryland Agﬁj;;

culture, Santoshnagar, Saidabad post, Hyderabad-BSQJ_

2. Senior Administrative Officer, Central Research Institute -

*- for Dryland Agriculture, Santoshnagar, Saidabad post, Hyd=639.

3. Shris A.Nageswara Rao, Junior Clerk, Gunsgal Research EEET’
Gunagal, R.R.Oistricte -

43 One copy to Sris V.Venkateswara Rao, advocate, CAT, Hyd

5. One copy to Sris E.Medan Mohan Rao, SC for.CSIR, CAT, Hydd

6, One spare copys | _ o
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TYPED BY COMPARED BY

N -
CHECRED<§%¢,/’// "~ APPROVED BY

e ————

IN THE CENTRAL ADMINTSTRATIVE TRIBUNAL
‘ HYLZERABAD BENCH AT HYDERABAD
Y e ‘ .

| THE H N'ELE MR.JUSTICE V,NEELADRT RAG
VICE CHATRMAN

29
THE HON'BLE MR.x,
AN

THE HON'BLE MR.T.CHANDRASEKHAR REDDY
' MEMBER( JUIL )

B.GORTHI :MEMBER{A)

D ‘
THE HON'BLE MR.??T.TIRUVENGADAM:M(E)
Dateds “-Z?// ~1993.

63DER/JUB%ME&T°' - :

Mude/ R/ CTETNOM

o | . OiA.No.d }?ﬁaé{%%’
Do A—;»l\,TO . ' . ""’“""('W:“P—;-—-_'-”WWM R
ww””ﬁffAémlt;ed anad Interlm‘dlrectlons ' )
issued
Allo\ed.

Disposed of with directiors
‘ Dimiss%ﬁd. ‘

, 'Dismisqzd as withdrawn

d for default ”‘€<§;_. -
“ Regected\ Crdered, = "

(-‘
No order|as to costs. o ‘ffzé;;: AN
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